COURT-|

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(APPELLATE JURISDICTION)

APPEAL NO. 59 OF 2017 &
IA Nos. 165 & 331 of 2017

Dated: 26" October, 2017

Present: Hon’ble Mrs. Justice Ranjana P. Desai, Chairperson
Hon’ble Mr. I.J. Kapoor, Technical Member

In the matter of:

Shri Subhash Ananda Tambe & Ors. Appellant(s)
State of Ma\rllsa.rashtra (Ministry of Power ) & Ors. Respondent(s)
Counsel for the Appellant(s) : Mr. Prateek Dhir

Counsel for the Respondent(s) Mr. Buddy A. Ranganadhan for R-1

Mr. M.Y. Deshmukh for R-3

Mr. Hasan Murtaza for R-4

ORDER
At the request of learned counsel for respondent No.4, the matter is
adjourned to 06.11.2017.

(1.J. Kapoor) (Justice Ranjana P. Desai)
Technical Member Chairperson
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